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Election, do hr.n:b} solemnly affinm and state on cath as under:-
(strike out winchever 15 not applicable)
{1} [ nm a condidate set up L'ryu-umﬂ-:"'!-um--uuw:hamc of the political party } / sm contesting & an

Independent candidate,
{} ﬁ} ¥ Details of PAN and statos of fliog of lncome tax returmn ;
[D{ 8L No, | Names Perimanent The Gnancial year for | Totil income
Account Number | which the last shown In Income
(PAN) Income-tax return has | Tax Return { in
been filed Hupees)

1, Selfl Lalil Marmgee tloded |A8YPMSUGHFE | Lo2i-22 2843 % . »

z. Spoust  Uphg  Muwar HEHPKSRITR | 2ori-1 gL1s9.n

kR Dependent 1 ﬂ‘L‘L R“"":]“"" -—

4, Dependent 2 Kl b oo CUSPROEITR | 2021-22 ISLAFD W

5, Dependent 3 ......... J . )

G‘M The following caseis) is/ are pending against me in which cognizance has been taken by the court:-
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@H‘ | {1—"The details of cases where the court has 1aken \
/ cognizance, Sections of the Act and description
of the offence for which cognizance taken :
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Name of the court, Case Mo, and Date of order
tuking cognizance :

Deetaiis of Appeal (s) / Applicationis) for revision
{if any } filed aganst the above orden(s) :
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The details of cases, Sections of the
Act and description of the offence for
which convieted :
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Name of the Court(s}, Case No. and
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(g} | Punishment imposed
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(5) That 1 give herein below the details of the assets {movable and immovable ete.) of myself,

my spouse and all dependents:

{Nofe:

|, Assets in juint name indicating the extent of joint ownership will also have o be given
2. In case of deposit/ Investment, the details including Serial Number, Amount, Date of Deposit, the Scheme,
Wame of Bank! Institution and Branch are to be given
3. Value of Bonds'Share/Debentares as per the current market value in Stock Exchange in respect of listed
companies and as per books in case of non- listed companies should be given.
4, Dependent’, here means a person, substantially dependent on the income of the condidate.
5. Dietails ineluding ameount is 1o be given separately in respect of each investment)
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Details of Deposits in Bank
secounis  {FDRs, Term Deposits
and all other types of Deposits
ingluding saving sccounts),
Deposils with Financial
Institutions, Mon Banking
Fmancial Companies und
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(i)

Details of imvestment in Bowds,
Debentures/shares and units in
companics/Mutual Funds and
oifvers and the smount,

liv)

Details of investment in NS5,
Pustal Savings, Insurance Policies
and investment in any Financial
Instrument in Post office or

Insurance Company and the

amisant
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iv)

Personal loans/advance given to
uny person ar enlily incliuding
firm, Company, Trust etc, and
wiher receivables from debtors
and the amount.

(vi)

Muotor Vehicles/Airerafis!
Yuchis/Ships (details of Make,
Registration No. ete, Year of
Purchase and amount )
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Jewelry, butlion and valuable
thing (give details of weight and
value)
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(viii] Any other pssets such us value of o o i A e Lo -
Chiims/interest
{Ix) | Gross Total value 98643371 541501224 1936 T4STh 12,493,306

B. Details of Immovable assets;
1. Properiics in joint ownership indicating the extent of joint ownership will also have 1o be indicated
2 . Each land or building or apariment should be mentioned separutely in this format. )
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No

Description

Sell Spouse
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Dependent-2

Dependeni-3
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Whether inherited propeny
{Yes or NO)

NEs

Date of purchase in case of self
acquired propesty
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Cast of Land {in case of
purchase)at the time of
purchase

N-A

Any Investment on the land by
way of development,
construction efe,

MNiL

Approximate Current market
value
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(i)

Location(s)
Survey numben(s)

Avrea (Total measurement in
£q. fl.)

Whether inherited property
{Yes ar NO}

Drate of purchase in case of self
acguired property

Cost of Land (in case of
purchase) at the time of

purchase

Any Investment on the land by
way of development,
construction elc.

Approximate Current market
value
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Commercial Buildings
(inghuding aparments)
Loscatioa(z)

-Burvey number(s)

Built wp Area {Total
meéasurement in sg. i)




Whether inherited property
(Yes or MO}

Drate of purchase in case of sell
acquircd property

Cost of property (in gisse of
purchase) at the time of
purchasse

Any Investment on the
property by way of
developmen!, construction eic.

Approximate Current market
value

(iv)

Residential Buildings (including
apartments, )
=Location(s)

= Survey numbsen|s)
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W hether inherited property
{¥es or NO)
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Date of purchase in case ol sell
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acguired property
Cost of property {in case of
purchase) at the time of
punchase
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Any Investment on the land by
way of development,
congiruction eic.

Approximate Current market
valie
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Others (such as interest in
property)
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Value of (i) to (v} above
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(6) 1 give herein below-the details of lahilities! o
(Mote: Please give separate details of name of Bank , institution,

ues to public inancial institutions snd government :-
entity or individual and amount for cach ftem)
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Sell Spouse(s)

Dependent-1
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Dependent-3
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individuals’ Entity other than
mentioned in (i) above.
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Nature of loan
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Any other lability

Grand total of liabilitics '\

(i) | Government Dues:

Dues to depariments dealing
wilh government
accommaodation

Dues to departments dealing A
with supply of waler \\

Dues to departments denlimg
with supply of electricity

Dues o depariments denling
with supply of
telephonesmobiles

Duaes to depariments dealing
with povernment transpoit
(mncluding aircrafis and
helicopiers)

Income Tax Dues

Wealih Tax Dues

Service Tax Dues

Municipal [Froperty Tax Dues

Sales Tax Dues

Any other dues

Grand total of all Govt. deex

(7) Details of profession or oceu n:
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b. Spouse .,..... Hiv Powm Aol Gy, Seviits

(8) My educational qualification is os under:

{Give details of highest School / University education with full form of the centificate’ diploma/ degree course)
{Mame of the School /College’ University and the year in which the course was completed. )

(9. ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

1. | Mame of the candidate
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passed (other than those referred to in Form 26)

2. | Full postal address A -lanjlds, Suldangey, ridagalpl
3. | Mumber and Name of the constitnency and §
slate '5 wl "'H"EF‘ 1 157
3, | Wame of the Political party which set up the TU
candidote (otherwise write *Independent”)
4. | (a) Number of cases in which conviction onder I
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{c) Totul number of Pending cuses where the

court () have taken cognizange ML
S| PANof Year for which last Taotal Income Shown
- Income Tax Return filed
in} Candidate [ e T LEY3 Lwp- A
(b)) Spouse; -7 Be1i-3l Eris5a.A
i} Dependents FY: 2031-12 15 b Yum -~
. Dietails of Assels and Liabilities in rupees =
Description Selfl Spouse | Dependent-1| Dependent-I1 | Dependent-T11
A Muveahle 7 103k L
e i ‘.'H-kzs:ffﬂr Soipf 103674+ 1292 304 |+
B. Immaovable
Asaet
(i) | Purchase Price and
Development Cost of pdeA ! n'esS'!w e —_—
Immiovable Property
(Total Vislue) o
(i) [ ApproximateCurrent &)
Market Price of J,'j'ffﬂﬂj" {,ﬂ-‘ Py B
Asset (Total Value)
7 || Liabilities
(i) Government =
dues (Total) == = i
(i} Loans from Bank,
Financial Institutions and ~—— —t - —
others (Total)
#. | Highest educational gqualification:
gh 1 Fk.n.
iGiive details of School / University education with full form of the certificate’ diploma/ degree
course] (Name of the School (College! University and the year in which the course was completed. )

VERIFICATION

1, the deponent, above named, do hereby verify and declare that the contenis of this alidavit are true and correct (o the
best of my  knowledge and belicf, no part ol it is False and nothing material has been conceuled there from. [ further
declare that :

(2] there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 above;

{b) 1, my spouse, or my dependenis do not have any asset of liahility, other than those mentioned in items 5 and 6
above.

Venlied at...... B A T TN T e doy of......... R MIBEEE

otk Navoyes Nund ef.

DEPONENT

6 1€ & &=



Note: 1. Affidavit should be filed lutest by 3.00 PM on the last date of filing nominations.
2. Affidavit should be swom before an Outh Commissioner or Magistrate of the First Class or before o Notary
Public.
3, Al columns should be filled up and no column to be left blank. IF there is no information o fumish in respect of
any item, either “Nil" or “Not applicable”, as the case may be, should be mentioned.
4. The affidavit should be either typed or written legibly and neatly.



Constituency: 157, Sultanganj

Name of Member: Lalit Narayan Mandal

Annexure : 1. Detail of Bank Saving Bank & FDR
Lalit Narayan Mandal
5. No Name of Bank Branch Account Ajc No Balance ason Amount (inRs.) sweep &FD Total
Saving A/c Balance Amount
i State Bank of India Sultangan] 11434712050 31/03/2022 168,249.29 3,838,379.00
il Bank of India Sultangan) 463910110000397 31/03/2022 6,183.91 0.00
iii AXIS Bank Ltd Sultangan] §10010019999491 31/03/2022 161,871.76 0.00
iv ICICI Bank Sultanganj 260701503860 31/03/2022 14,727.20 0.00
v ICICI Bank Sultanganj 260701500693 31/03/2022 13,046.00 0.00
vi State Bank of India Sultanganj 11434700702 31/03/2022 1,144,015.11 372,010.00
vii State Bank of India Sultanganj 39824046509 31/03/2022 570,893.94 0.00
2,078,987.21 4,210,389.00 6,289,376.21
Usha Kumari (Spouse)
i State Bank of India Sultanganj 11434682829 31/03/2022 3,871,585.77 0.00
il State Bank of India Sultangan] 11016746653 31/03/2022 27,740.31
i Bank of India Sultangan] 463910110003774 31/03/2022 275,603.73 0.00
v ICICI Bank Sultanganj 260701501101 31/03/2022 18,601.58 0.00
v The Bhagalpur central Sultanganj 334001004621 31/03/2021 27,910.85 0.00
coperative Bank Limited
4,221,442.24 0.00 4,221442.24
Ashish Ranjan (Depandent -1)
i State Bank Sultangan] 11434635754 31/3/2022 28,745.34 0.00
ii State Bank 20248206502 31/03/2022 2,062.42
30,807.76 0.00 30,807.76
Khushboo (Depandent-ll)
i HDFC Bank Gandhinagar 50100026910591 31/03/2022 458,078.15 0.00 *
ii Zerodha (Demat A/C) All YF4455 31/03/2021 275,625.00 0.00
i State Bank of India Sultanganj 30937825913 31/03/2022 85,053.95 0.00 *
818,757.10 0.00 818,757.10
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Constituency: 157, Sultanganj
Name of Member: Lalit Narayan Mandal

Annexure -2 Equity Share & Mutual Fund

Lalit Narayan Mandal

Equity Shares
Company Name
Reliance Industries Limited

Reliance home finance Limited

Reliance Capital

Nova Iron and steel Limited

UG Hotels and Resorts

Mutual Fund

Listed/Non Listi Share Price
Listed
Listed
Listed
Listed
Listed

Name

ABSL Tax Relief '96
Fund-ELSS -Growth

Axis Long Term Equity
Fund-Regular Growth

Tata India Tax savings
fund Regular Plan Growth

Mo of Unit
1281.23

NAV

808.288

2198.467

Total A+B

Date

2,251 10/5/2020
%2 10/5/2020
%8 10/5/2020
%4 10/5/2020
%6 10/5/2020

Date

%32 10/5/2020
%47 10/5/2020
%18 10/5/2020

Mo of Shares

Value of shares

180 = 405,090
2 x4
2 %15
200 X726
100 %577
% 406,412

Value
X 40,884
% 38,102
% 39,430
% 118,416
X 524,828
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Constituency: 157, Sultanganj
Name of Member: Lalit Narayan Mandal

Annexure -3 Detail of Insurance & Post Office
Company Place

Policy No/A/c No Subscription date  date of maturity  Annual Premium A Years Total Amount

Lalit Narayan Mandal Deposited

SBI Life Insurance Sultanganj 44059801602 9/1/2011 8/31/2021 % 50,000 5 % 250,000

LIC Sultanganj 526231020 12/7/2011 2/28/2039 X 10,382 28 %103,820

Post Office Sultanganj 5730927517 Balance as on 31/03/2021 122,923
Total %476,743

Usha Kumari (Spouse)

LIC Sultanganj 848258474 12/9/2019 12/9/2028 X 28,416 X 28,416

Post Office Sultanganj 20031238479 Balance as on 31/03/2022 X 82,000 282,000

Post Office Sultanganj 10012708094 Balance as on 31/03/2022 X 4,854 X 4,854

% 115,270

Ashish Ranjan (Depandent -1)

LIC Sultanganj 522649756 2/13/2007 2/13/2032 % 10,000 single prem % 10,000

LIC Sultanganj 522612058 8/28/2004 8/28/2024 6,205 20 X 99,280

LIC Sultanganj 5226366824 3/28/2006 3/28/2026 % 1,657 20 23,198
Total %132,478

Khushboo (Depandent-11)

LIC Sultanganj 522621196 3/28/2005 3/28/2025 26,200 20 293,000

Post Office Sultanganj 4568738689 Balance as on 31/03/2021 1,639

Post Office Sultanganj 20008374461 Balance as on 31/03/2021 162000
Total X 256,639

Annexure: 4 Detail of Motor Vehicles

Lalit Narayan Mandal

Hero Motor Cycle Reg. No: BR10M9025 56,500

Motor Car Reg. No: BRO1PL9163 , Month of Purhases: March 21 2,367,180
Total 2,423,680

Ashish Ranjan (Depandent -1)

Motor Car Reg No- DL11CAS5997, Date of Purchases; 07-10-2021 615000
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TILKA MANJHI BHAGALPUR UNIVERSITY,

By the order of the Vice-Chancellor the undermentioned candidate was declared
succcessful on 04.12.2010 at the Ph.D. examination held in the month of
December 2010,

Mame of the Candidate ‘ Subject of the Thesis
Lalit Narayan Mandal “studies of Electrical Properties of Some Organic
Compounds”

)]

Memo no. Res 5295 =93¢k Dated . ot

Copy forwarded to

| Prof J.N. Prasad, PG Dept. of Physics, Ranchi University, Ranchi,-834 008 (Jharkhand),

2. Prof. C.K. Sarkar, Dept. of Eleéctronics & Telecommunication Engineering, Jadavpur
University, Jadhavpur, Kolkata-700 032 (WB.)

3 Dr Kamal Prasad (Supdt.), Univ. Dept. of Physics, M. Bhagalpur University, Bhagalpur,
Dr. Lalit Narayna Mandal, Dept. of Physics, Murarka College, Sultanganj. Dist.:
Bhagalpur

5. Registrars, of all the Universities of Bihar,

6. Association of Indian Universities, AIU House, 16 Kotla Marg, New Delhi,

Head of the P.G. Deptt. of Physies, T. M. Bhagalpur University, Bhagalpur,
The Dean of the Faculty of Science, T. M. Bhagalpur University, Bhagalpur,
. Education Commissioner, Education Deptt., Govt. of Bihar, Patna,
10.  S.0..Fxam."C’,T. M. Bhagalpur University, Bhagalpur,
11.  Asstt., Research Cell, T.M. Bhagalpur University, Bhagalpur
for information.
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